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Appointment of Judges 

3310. SHRI KALI PRASAD PANDEY: 
Will the Minister of LAW AND 
JUSTICE be pleased to state the number 
of appointments of judges made in the 
Supreme Court and various High Courts 
during the per iod fronl January, 1985 to 
July, 1985 to fill up the vacancies? 

THE MINlSTER OF STATE IN THE 
MINISTRY OF LAW AND JUSTICE (SHRI 
H. R. BHARADWAJ): Fr()nl January 
1, 1985 to 31st July~ 1985, appointments of 
16 perman~nt Judges and Additional Judges 
in the High Courts \.vere notified. During 
the same p~riod, appointments of 4 Addi-
tional Judges as pernlanent Judges in the 
High Courts were also notified. 

In the Suprenle Court the senior most 
Judge was apPointed as the new Chief Jus-
tice of India on 12-7-1985. 

Construction of Electronic Telephone 
Excbange Building at Una (Himachal 

Pradesh) 

3311. PROF. ~.~RAIN CHAND 
PARASHAR : Will the Minister of COM-
MUNICATIONS be pleased to state: 

(a) whether Government have purcha-
sed land for the construction of an EL;~tro .. 
nic Exchange Building at Una in Himachal 
Pradesh; 

(b) if so, whether any priority has 
been given to the construction of the build-
ing in this regard, in vie..v of the proposed 
installatiJD of the Electroni\.: Exchange at 
this District Headquarter~ ; and 

(c) if so, the esti mated Cl)st of the 
project, the lik~ly period for the construc-
tion of the buildIng and the date by which 
the construction work would start 'l 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS 
(SHRl RAM NIWAS MJRDHA) : (a) Yes, 
Sir. 

(b) Yes, Sir. 

(c) The estimated cost of the pcojeat 
ia Ils. 32.47 lakhs. -rhe construction is 
likely to start by 0..: Lober 1985 and the 
buHding is likely to be completed within 
ODe 1ear subject to availability of resources. 

IntrotlJ~tio 1 af .c S~condary Are) Switching'· 
concept in the Operation and Mangement of 

TelecOmlDunicatioD Facilities 

3312. PROF. NARAIN CHAND 
PARASHAR : Will the Minister of COM-
MUNICATIONS be pleased to state: 

(a) whether decision has been taken 
to introduce the "Secondary Area Switch-
ing" concept in the operation and mange-
ment of teleconl facilit~es during the curr-
ent financial year ; and 

(b) if. so, the main features thereof 
and the likely date by which it would be 
introduced? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS 
(SHRI RAM NIWAS MIRDHA): (a) Yes, 
Sir. A dec is ion was taken by the Telecom. 
Board to reorganise management of Tele-
com. Circles on the basis of Secondary 
Switching Area. Neccseary orders were 
issued on 8.4.1985. 

(b) The Secondary Switching Area would 
constitute the basic managelnent/oper-
ative unit for the Circle which will be call-
ed the Telecom. District. With increase 
in workload, these Districts will not be 
bifurcated any further, Instead the manlc-
ment level would change. Depending upon 
the workload the Telccoln. Districts will 
be headed by a District Engineer, Telecom. 
District Manager or a General Manager. 
All the Districts .so constituted will form 
part of the respoctlve territorial Circle. 

The Scheme is in the process of beiOI 
implemented. 

Production of yarn for man-made 
fibres during Seventb Five Year Plan 

3313. SHRI SANAT KUMAR MAN. 
DAL : Will the Minister of PETROLEUM 
be p1eased to state : 

(a) the target for the produ~tion of 
various types of yarn for man-made fibre. 
durina the Sev\!nth Five Year Plan; 

(b) the parti4;ulars of the private and 
public sector companies which have been 
issued letters of intent/licences for expan-
sion or installation of new units an4. their 
capacity ; and 

(c) the rea SODS why. while arantin. 
sanction for the settinl up/expansibn .. 'of 




